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Employment Exchanges

388. Shri Assar: Will the Minister
-of Labour and Employment be pleas-
ed to state:

(a) whether there is any arrange-
ment 1in Employment Exchange offices
to register persons who wish to serve
in any part of India;

(b) whether there 1s any arrange-
ment in Employment Exchange Offices
for the persons who wish to serve in

the Andaman and Nicobar Islands;
and
(¢) 1If not, whether Government

will consider open'ng a Central Em-
ployment Exchange for such services?

The Deputy Minister of Labour
-(Shri Abid Ali): (a) and (b). Yes.

(c) Does not arise.

Land Reform Panel

388. Shri T. K. Chaudhuri: Will the
Minister of Planning be pleased to
.state:

(a) the name of the State or States
where the recommendations of the
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Panel on Land Reforms have been
given effect to; and

(b) the name of the State or States
where no legislation for the abolition
of feudal or private land lordism of
the system of intermediaries between
the State and the tenant cultivators
have yet been introduced?

The Deputy Minister of Planning
(Shrt S. N. Mishra): (a) and (b). A
statement is placed on the Table of
the Lok Sabha. {Placed in Library.
See No. LT-376/57.1

Indians in Ceylon

390. Shri Shivananjappa: Will the
Prime Minister be pleased to state:

(a) whether the Labour Minister
of Ceylon recently announced a new
scheme to implement Government's
Ceylonisation Policy on Estates; and

(b) it so, whether this new policy
affects the surplus Indian immigrant
labour?

The Prime Minister and Minister ol
External Affairs (Shri Jawaharlal
Nehrn): (a) Yes, Sir.

(b) The Government of Ceylon have
assured the Indian High Commissioner
in Ceylon that their intention is not
to disturb anyone already employed,
but only to ensure that new vacancies
or new jobs are shared, particularly,
those in entirely new areas that are
to be opened up and put under tea,
under expansion schemes already con-
templated.

Aliocation to Himachal Pradesh for
the Second Five Year Plan

391. Dr. Y. S. Parmar: Will the
Minister of Planning be pleased tc
state:

(a) the toal amount sanctioned fo!
Himachal Pradesh towards plannet
expenditure under the Second Five
Year Plan for 1956-57 and 1957-58 anc
the amount spent fowards the plan ¥
1956-57 and i 1957 upto 31st August

(b) whether it is a fact that tht
progress of the Plan in Himacha
Pradesh is according to schedule; ant
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(c) i not, what steps Government
propose to take to accelerate it?

The Deputy Minister of Planning
(Shri 8. N, Mishra): (a) to (¢).
i the Five year outlay of
Rs. 1472-33 lakhs, and amount of
Rs. 288'80 lakhs was budgetted for
1956-57 and a provision of Rs. 321-30
lakhs made for 1857.58. Details of
expenditure incurred are not yet
available. A statement showing the
progress of . expenditure is laid
cn the Table of the Lok Sabha.
[Sce Appendix II, annexure No. 6].
Further information is awaited from
the Himachal Pradesh Administration.

Handloom Industry in Mysore

392. Shri T. Subramanyam: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the amount spent in the State
of Mysore for the development of
handloom industry during 1956-57;
and

(b) the main items on which the ex-
penditure was incurred; and

{c) the
1957-58?

The Minister of Industry (Shri
Manubhai Shah): (a) Rs. 20,97,000/-
(Rs. 2,32,575/- actual for 1-4-56 to
31-1-57; anticipated for February and
March 1957 Rs. 7,50,000/- and
Rs. 11,14,425/- placed at disposal of
State  Government by Accountant
Genera)l, Central Revenues.)

proposed allotment for

(b) Loans for share and working
capital for bringing in weavers into
the co-operative fold, loans {o Apex
Society for marketing and grants for
Dur‘;hase of looms accessories and or-
Ranusational expenses.

(c) Rs. 84,22,546|-.
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Employment Target under the Second
Five Year Plan

394, Shri Kodiyan:
Shri Safendranath Dwivedy:

Will the Minister of Labour and
Employment be pleased to state:

(a) the targets for additional em-
ployment during the first two years of
the Second Five Year Plan;

(b) whether the target fixed for
1856-57 has been achieved; and

(c) the number of persons provided
additional employment during the first
six months of 18577

The Deputy Minister of Labour
(Shri Abid Ali): (a) to (c). No speci-
fic targets of additional employment
for the first two years of the Second
Five Year Plan have been fixed. In-
formation on the points raised is not
available at present.

Border Raids

395. Sardar Iqbal Singh: Will the
Prime Minister be pleased to state:

(a) the number of border incidents
which have occurred during the period
from the 1lst July to the end of 31st
October, 1957 on the Indo-Pakistan
borders of West Pakistan; and

(b) the extent of loss of life and
property on the Indian side?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) and (b). A statement is
laid on the Table of the Lok Sabha
giving information about the number
of incidents on the borders of Punjab
and Rajasthan during the period from
1st July to 31 October, 1957 and those
on the borders of Jammu & Kashmir
State (including the Cease-fire line)
and Kutch (Bombay) during the





